Annexure - 5

Name of the corporate debtor: NATIONAL STEEL AND AGRO INDUSTRIES LIMITED

Date of commencement of CIRP: April 11, 2022

Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

List of operational creditors (Workmen)

List of creditors as on: August 17, 2022

(Amount in )

Details of claim received

Details of claim admitted

A t of Amount Amount % of Amount of Amount of any Amount of claim |  Amount of claim
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Date of receipt Claimed claim claim . b arty? voting share claim mav be setoff not admitted under verification
admitted seed ty Y party: in CoC 4
interest guarantee
Shambunath Prasad Claim is admitted
,|(Authorised g-Jul22| 28361713 28.361,713] ¥ orkmen 20 20| No NA 20 20 20 zo|Dased on available
Representative for Dues information with
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Total 38,361,713| 8,361,713 20 20 20 20 20 20




